WAL P AMCIALEXPRESS.COM

FOR THE ATTENTION OF THE CREDITORS OF M/S. VAISHNOVI INFRATECH LIMIT
—— RELEVANT PARTICU

SUMNMDAY, MARCH 19, 20235

FE SUNDAY

ruUKm A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insclvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

s 8edioen

afmpbo 19, ﬁng 2023

www.manatelangana.news

alelio ol
RIFEH sof opoEsh 6F of scbar

@IS Gho s bogs @eaR) TP, 2016 &5 DBl 6 o)
bty

=i

Name of Corporate Deftor

~M/S. VAISHNOVI iNFRATECFI LIMITED

2. | Date of Incorporation Of Corperate Debtor

18.04.2008

3.| Authority U nder Which Corporate Deblor Is ROC-Hyderabad
Incomorated / Registared
4. | Gorporate Identity No./Limited Liabiity [CIN) UT0102AP2006PLC0498%4
" | Identificaiion No.of corporate destor
5. | Address of the Registered Officeand Principal H.ND 6-3-347/222, FLAT NO.9, 4™ FLOOR, ISWARYA

Office (if any) of Comorate Debtor

NILAYAM, DWARAKAPURI COLONY, PUNJAGUTTA,

HYDERABAD, TELANGANA 500082 IN

8. | Insovency commencemeni dete n respact of Corporete Deblor

16.08.2023 (Daks of receplof Order)

7. | Esfmated date of clesure of imsclvency resoluon process

12092023

"| insolvency professional acting as interim

Name and regisiration number of the

resolution professional

VENUGOPAL KASPA
IBBINPA-001/1P/P- 01661 /2019-2020/12580

| Address and e-mail of the interim resolution

professicnal, as registered with the Board

Flat No: 201, Vamghinivas KPHB Phase 5,

Beside Malaysian Township, Kukatpally, Hyderabad- 5000

Emall: kaspavenugopal@gmail.com
Phone: +91 9676444136

|

| Address and e-mail to be used for

correspondence with the interim
resolution Professional

Global Insolvency Professonals Put Limited, Plot no: 717,

Journalist Colany. Road Mo.2, Banjara Hills, Hyderzbad BOUDSI

Emal: vaishnoviin‘ra.cimi@gmail. com

Phons 0T O6TOMATSE
11] Last date for submission of claims 30.3.2023
12. Clagsesafa'edltcrs,rfa under clause (b i
of sub-section (6A) of sec on 21, ascertai g
by the interim reso professional
13.| Names of Insolvency Professionals Not applicable

identified to act as Authorised
Representalive of creditors in a class
(Three names for each class)

14.

(a) Relevart Forms and

(b} Detaiks of authorzed represantatives are available:

Website:https:/fibbi. gov.inenmome/downloads
Not Applicable

Nofice is hereby given that the National Company Law Tribunal has ordered the commencemen
of a Corparate Insolvency Resolution Process of Mis VAISHNOVI INFRATECH LIMITED o
15.03.2023 (* Order made available on 16.03.2023).
The Creditors of M/s VAISHNOVI INFRATECH LIMITED are hereby called upon to submit thei
claims with proof on or before 30.3.2023 to the Interim Resolution Professional at the addres
mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All othe
creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties

Name and Signature of Interim Resolution Professional:

Date: 19.03.2023 Place: HYDERABAD

VENUGOPAL KASPA.
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